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SdIeaIes ad Programmes for De,e-
Iopment 01 Colleges in Backward 

Districts of U.P. and Orissa 

1504. SHRI MANVBNDRA SINGH: 

DR. ICRUPASINDHU BHOI: 

Will the Minister of HUMAN RE. 
SOURCES DEVELOPMENT be pleased 
to state : 

<a) whether the Universities of Uttar 
Pradesb and Orissa have submitted the 
IChemes and programmes to University 
Grants Commission for the development 
of private and Government colleges locat-
ed in tribal and backward districts, for 
grants; and 

(b) if so. what are the schemes and 
programmes? 

THE MINISTER OF HUMAN RE. 
SOURCES DEVELOPMENT (SHRI p.V. 
NARASIMHA RAO) : (8) and (b'. No. 
Sir. The U.G.C. has not yet finalised 
the guideHnes'or development grants . to 
colleges during the ~VlIth Plan. Propo. 
aals will be invitfl'd from tbe Universities 
only after these guideline~ are finalised. 

Augmenting Water Supply in Hoogb1y 
Riter 

1 SC)S. SARI SANAT KUMAR MA'N-
DAL: Will the Minister of WATER 
RESOURCES be pteas~d to state the 
.te~ taken to augment the water supply 
in the river HOOghly during tbe current 
Jean period ? 

THE -MINISTER OF WATER RB-
SOURCES (SflRT B. SHANlC4RA-
NAND) = During the current lean pe-
riod, auamentation in the HOOIhly wilt 
be done by relea~ from the Paratk a ( 

Barrate in accordance with the under .. 
standing between India and Bangladesh. 

[T,olUlotlb" J 
Tat'llI oyer ", F.t ..... -I .... ,.. 

Lilia' Ran".., 
1506. SHRt VJJOY KUMAR VA-

DA V: Will the MimiSfer of TRA NS-
PORT be pleased to ltate : 

(a) wbether it is a fact tbat the deci. 
sion to take over the 'patuha.I.Jampur 
Light Railway was taken by Government 
long ago: 

(b) if so, whether any Committee 
was constituted by Government in this 
regard; 

(c) if so, wrether the said committee 
has submitted its report ; 

(d) if so, tbe lalient points of their 
recommendations; aDd 

(e) tbe reaction of Government 
tbereto ? 

THE MINISTER OF TRANSPORT 
(SHRI BANSI LAL) : (a) to (c). Yes, 
Sir. 

(d) The Committee bad recommended 
as under: 

(i) Taking over of the assets of the 
Ligbt Railway Company by enact. 
ing special legisla tion ; 

(ii) termination of the operations or 
the Light Railway after nationa .. 
lisation ; 

(Hi) re.deployment of tbe eligible per. 
sonnel of the Light Railway Com-
pany 8S fre4Jh entrants on the 
Indian Government Railways : 

(iv) payment of suitable compensation 
to the owners of the Light Rail. 
way Company. 

(e) A BiU to nationalise tbo Fotwab-
Islampur Light Railway Company Limited 
has been introduced in the Lot Sabba 
on 2 1 ·11 • 1 9 8 S • 

lacldeoce or Disability, ParalysIa, 
Polio and Sid. DIIeueI 

1 ~07. SHRIMA TI USHA CHOU. 
DH~RY : Will the Minister of HBALTH 
AND FAMILY WELPARE be pJeued 
to .tato : 




